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(iii) STEPS TO MEET I'HE LEGITIMATE
DEMANDS Of EBANTROOM INDUSTRY.

SHRI K. KUNHAMBU (Canna-
nore): Sir, the handloecn weavers of
Kerala have gone on a strike de-
manding pretection to the handloom
industry and higher wages and other
benefits for the workers,

Many organisations connected with
the handloom industry have made
repeated representations to the Cen-
tra] Government deinanding a reduc-
tion in the price of yarn. The Kerala
Government itself has requesteq the
Centre to do something about it But,
strangely enough, the Central Gov-
ernment went on increasing the price
of yarn. In March last, the Prime
Minister had given an assurance that
the matter would be given sympathe-
tic consideration. But Lthn Government
has not cared fo implement that as-
surance. The price of yarn has gone
upto between 45 and 47 per cent, In
this situation, it is essential that the
price be brought down to 1973 level,
and it has to be maintained at this
level for some more time so that the
handloom industry s not ruined.

The handloom industry is a dccen-
tralised one in many areas. As a re-
sult of that, the workers are deprived
of minimum wages and other becmne-
fits. The Central Government should
take initiativeg to re-organize this in-
dustry on factory lines and on force
national minimum wages.

I, therefore, request the Govern-
ment to take immediate steps so that
the legitimate demands of the work-
ers in the handloom industry are
met.
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(v) STEPS TO CLEAR THE PENDING CAsks
IN CarLcuTra INDUSTRIAL TRIBUNAL

SHRI SUSHIL BHATTACHARYYA

(Burdwan): A good number of cases
are pending at Calcutta



